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CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

O.A.16/2007 

Friday this the S th day of June, 2007, 

CORAM: 

HUN' BLE Dr.KB.S.RAJAN, JUDICIAL MEMBER 
HON'BLE MR. GAUTAM RAY, ADMINISTRATIVE MEMBER 

liP .Muthukoya 
Junior Engineer(Electrical), 
Electrical Section, (Department of Electricity) 
Union Territory ofLakshadweep, 
Chstiat, Lakshàdweep, 
residing at Departmental Quarters, Chetiat, 
Union Territory ofLaksh adweep. 	 ... Applicant 

By Advocate Mr.T.CG.Swemy 

V/s. 

1 	Union oflndiarepresentedby 
The Secretary to the Govermnent of India, 
Ministry of Home Affairs, 
New Delhi 

2 	The Administrator, 
Union Territory of Lakahadweep 
Kavaratti - 682 555 	 .. Respondents 

By Advocates 
Mr.Thomas MathewNellirnoottil (R.1) 
Mr.S.Radhakrishnan (R-2) 

The application having been heard on 8.6.2007, 
the Tribunal on 8.6.2007 delivered the following. 

ORDER 

HON!BLE DrJB.S.RAJAN, JUDICIAL MEMBER 

The respondents have by order dated 23/5/2007 addressed a 

setter to the Mministrator, LakshacM'eep Office, Kochi confirmed the 



2 

approval of the competent authority to extend the benedit of earlier CAT 

order dated 30110/2006 in OA-38212004 filed by Shri M.Koya, Assistant 

Engineer in the instant ease also. As such, the Secretary to the 

Administrator is on the job of doing the needful. 

Taking judicial notice of the abe submission (after perusal 

of the aforesaid order) this OA is closed. Liberty is given to the applicant to 

revive the OA in case any grievances subsist. OA is disposed of. 

GA TAM RAY 	 DR.KB.S.RAJAN 
ADMINiSTRATIVE MEMBER 	 JUDiCIAL MEMBER 


